FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
DESAI AGRIFOODS PRIVATE LIMITED UNDER CIRP
OPERATING IN FRESH PRODUCE VALUE CHAIN, ESPECIALLY BANANAS

Reg. Office At 27, Ground Floor, Virbhaddra Complex,
Opp.Yogeshwar Vada Pav, Station Road, Navsari, Gujarat - 396445
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

- RELEVANT PARTICULARS
1. | Name of the corporate debtor Desai Agrifoods Private Limited Under CIRP
along with PAN/ CIN/ LLP No. PAN: AABCD0223G
CIN: U63020GJ1999PTCO35377
2. | Address of the registered office 27, Ground Floor, Virbhaddra Complex,
Opp. Yogeshwar Vada Pav, Station Road,
Navsari, Gujarat - 396445
3. | URL of website -
4. | Details of place where majority 27, Ground Floor, Virbhaddra Complex,
of fixed assets are located Opp. Yogeshwar Vada Pav, Station Road,
Navsari, Gujarat - 396445
5. | Installed capacity of main Company is operating in the fresh produce
products/ services value chain, especially bananas, with activities
spanning sourcing/growing, post-harvest
handling, packhouses, cold-chain-linked
distribution, domestic sales, and exports.
6. | Quantity and value of main -
products/ services sold in last
financial year
7. | Number of employees/ workmen | Nil
8. | Further details including last The details can be sought from RP by
available financial statements sending an email on
(with schedules) of two years, desaiagrifoodsipe@gmail.com or
lists of creditors are available risingsun192123@gmail.com
at URL:
9. | Eligibility for resolution applicants | The detailed invitation for expression of
under section 25(2)(h) of the Code | interest which shall include the eligibility for
is available at URL: resolution applicants under section 25(2)(h)
of the code can be sought from the RP by
sending an email on
desaiagrifoodsipe@gmail.com or
risingsun192123@gmail.com
10. | Last date for receipt of expression |11.07.2026
of interest
11. | Date of issue of provisional list of |21.07.2026
prospective resolution applicants
12.| Last date for submission of 26.07.2026
objections to provisional list
13. | Date of issue of final list of 05.08.2026
prospective resolution applicants
14. | Date of issue of information 10.08.2026
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants
15. | Last date for submission of 09.09.2026
resolution plans
16. | Process email id to submit desaiagrifoodsipe@gmail.com
Expression of Interest
Sd/-
Roshen Chordiya

Reg. No.: Registration No. IBBI/IPA-001/IP-P02840/2023-2024/14347

As RP of Desai Agrifoods Private Limited

vide Hon'ble NCLT, Mumbai order dated 09 June 2026
Address: 114, Solaris Hubtown,N. S. Phadke Marg,
Near East West Flyover, Andheri (E), Mumbai-400069;

Date : 26.06.2026
Place : Mumbai

Email: desaiagrifoodsipe@gmail.com
AFA Valid till 31.12.2026
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THIS IS A PUBLIC ANNOUNCEMENT FOR INFORMATION PURPOSES ONLY AND IS NOT A PROSPECTUS ANNOUNCEMENT AND DOES NOT CONSTITUTE AN INVITATION OR
OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE FOR UNITS OR SECURITIES.
(0T FOR RELEASE, PUBLICATION OR DISTRIBUTION, DIRECTLY OR INDIRECTLY OUTSIDE INDIA.
INITIAL PUBLIC ISSUE OF EQUITY SHARES ON THE EMERGE PLATFORM OF NATIONAL STOCK EXCHANGE INDIA LIMITED IN COMPLIANCE WITH THE CHAPTER IX OF THE
SECURITIES AND EXCHANGE BOARD OF INDIA (ISSUE OF CAPITAL AND DISCLOSURE REQUIREMENTS) REGULATIONS, 2018, AS AMENDED (“SEBI ICDR REGULATIONS").

PUBLIC ANNOUNCEMENT

rate Identity Number: U13100DL1996PLC078209

Our Company was ongmauy incorporated on Aprl 16, 1996, under the name “Shiv Shakti Extrusions
Limited" as a limited company pursuant to the provisions of the Companies Act, 1956, and received its
Certificate of Incorporation from the Registrar of Companies, National Capital Territory of Delhi and Haryana.
Subsequently, the name of our Company was changed to “RAC Extrusions Limited" following the approval of
the Shareholders at the Extraordinary General Meeting held on December 10, 2012, and a fresh certficate of |~ (Please scan the QR
incorporation consequent upon change of name of the Company dated December 24, 2012, was issued by | Code to view the Draft
the Regisra of Comparies, National Capital Temlmy e( uem and Haryana. For further detals regarding the | Red Herring Prospectus.
tothe section il “History and | 214 the Draft "","’9"’
Certain Corporate Matters” beginning on page 212 o ms Drat Red Herring Prospectus. spectus

Registered Office: 9183/4, Multani Dhnda Paharganj, Delhi, India, 110055;

Corporate Office: 49 KM Stone Delhi Rohtak Road, Sampla Rohtak, Haryana, 124501;

Tel No.: +91 - 9971312299; Email:
Contact Person: Ms. Kajal, Company Secmaw and Comphance Officer.
OUR PROMOTERS: Shiv Kumar Mittal, Rishi Mittal, Ram Avtar Mittal, Bhawna Mittal, Gaurav Mittal,
Ramavtar Papers Private Limited and Karshni Extrusion Private Limited
THE ISSUE IS BEING MADE IN ACCORDANCE WITH CHAPTER IX OF THE SEBI ICDR REGULATIONS (IPO OF SMALL AND MEDIUM ENTERPRISES) AND THE DRAFT RED
HERRING PROSPECTUS ("DRHP”) DATED JUNE 24, 2026 HAS BEEN FILED WITH EMERGE PLATFORM OF NATIONAL STOCK EXCHNAGE OF INDIA LIMITED ("NSE EMERGE")
ON JUNE 24, 2026.

Zonal Office: Gandhinagar Zone, BOI Building, Sector-16, Gandhinagar.

e o g
o o BOI‘A' Ph. 079-29644819, Email: ARD india.bank.in

Relationships beyond banking

Date of E-Auction: Date 09.07.2026, Time: 11.00 AM to 5.00 PM

Last Date of Submission of EMD and Bid Documents: Date: 09.07.2026 upto 3.00 PM

E-Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
i (6)of ity Rules, 2002

that described i mor
d Officer of Bank of India (Secured Creditor), will be sold on "As is where is”,
“As is what is”, and "Whamer there is” for recovery of dues as mentioned hereunder to Bank Of India from the below mentioned Borrower(s) & Guarantor(s). The
Reserve Price. and Earnest Money Deposit (EMD) are also mentioned hereunder.

E-AUCTION FOR SALE OF IMMOVABLE PROPERTIES

Sr. Borrower’s Name and Total Dues. Description of Movable & Reserve EMD Beneficiary Branch Alc. No. &

the Authori

No. Immovable Property Price Rs) | (Rs.) IFS Code & Contact No.

o1 [ . i . 1940fRSNo. | 1470001 | 14,7001 Ac o, 381690200000033
Rs. 7,89,706/- as mentioned in Demand Notice | 553/1, 553;2 & 554 Kshetrapalnagar, Intermediary Bank alc,
issued u/s 13(2) of SARFAESI Act, 2002 on | Prince Township, Opp. Aroma Hitech unit Bank of India,
18.10.2016 with further interest / Charge / Cost / | on Palanpur to Samakhiyali Highway (NH. Madhapar Branch,
expensesthereafter. (Possession Physical) No 15), Seamtal of Village Lakadiya, Taluka IFSC Code - BKID0003816

Bhachau Dist. Kutch. adm. 83.63 Sq. mirs.
02 | Mr. Rameshbhai Tulsibhai Parmar, (Borrower), | Residential Flat No E/19 4t Floor scheme | 1215000 | 121500/ | Ac no. 202090200000033

known as “Binali” Survey No 665, Paiki 4, Intermediary Bank alc,

INITIAL PUBLIC ISSUE OF UP T0 55,00,000 EQUITY SHARES OF 2 10 EACH ("EQUITY SHARES") OF RAC EXTRUSIONS LIMITED (‘RAC” ou ‘THE "COMPANY”) FOR CASH AT
APRICE OF % [o] PER EQUITY SHARE (THE “ISSUE PRICE"), AGGREGATING TO ¥ [o] LAKHS (“THE ISSUE"). OUT OF THE ISSUE, [ TOZ [

LAKHS WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER (“MARKET MAKER RESERVATION PORTION"). THE ISSUE LESS mE MARKET MAKER RESERVATION
PORTION LE. ISSUE OF [o] EQUITY SHARES OF FACE VALUE OF ¥ 10.00 EACH AT AN ISSUE PRICE OF & [-] PER EQUITY sHAnE AGGREGATING TO ¥ [o] LAKHS IS

THE “NET ISSUE", THE NET ISSUE WILL CONSTITUTE [o] % AND [o] %, 0ST Qt

i
Rs. 24,50,202.00 as mentoned in Demand Noice | Taluka Kathlal District Kheda Gujarat Bank of India,
issued uls 13 (2) of SARFAESI Act, 2002 on | 387630, Admeasuring 112.04 Sq. Mirs Gandhinagar Branch,
21.08.2019 with further interest / Charge / Cost / IFSC Code - BKID0002020
expenses thereaer. (Possession Physical)

TOAS
SHARE CAPITAL OF OUR COMPANY. FOR FURTHER DETAILS, SEE “TERMS OF THE ISSUE" ON PAGE 351 OF THE DRAFT RED HERRING P Pkosmmls

“THE FACE VALUE OF EQUITY SHARES IS ? 10 EACH. THE ISSUE PRICE IS [o] TIMES THE VALUE OF THE EQUITY SHARES.
THE PRICE BAND AND THE MINIMUM BID LOT WILL BE DECIDED BY OUR COMPANY IN CONSULTATION WITH THE BOOK RUNNING LEAD MANAGER TO THE ISSUE (‘BRLM') )

1. E-Auction
detals |

", *is as is whatis basis"and"whatever there is basis” and will be
, Please visit: a. hitps://www.bankofindia.bank.in, b. Website
«com where “Guidelines “for bidders are available

d Terms & Condli
Lom Bidder may vis, htp

conducted “OnLine”. 2. For
address of our - Anclmns Service Provider http:

AND WILL BE ADVERTISED IN [o] EDITIONS OF [s], AN ENGLISH NATIONAL DAILY NEWSPAPER, [o] EDITIONS OF [], A HINDI NATIONAL DAILY

Regwsnaunn Bidder {0 register on e-Auction

ofthe BRLM and at the teminal of the members of the Syndicate and by ntimtion to Deslgna(ed Intermediaries and the Snunsnr Bank, as applicable.
This Issue is being made through the Book Building Process, in terms of Rule 19(2)(b) o the Securities Contracts (Regulation) Rules, 1957, as amended (*SCRR') read with
Regulation 229 of the SEBI ICDR Regulations and in compliance with Regulation 253 (1) and 253 (2) of the SEBI ICDR Regulations 2018 and as amended, wherein not more
than 50.00% of the Net Issue shall be available for allocation on a proportionate basis to Qualiied Institutional Buyers (‘QIBs") (the “QIB Portior), provided that our Company
in consultation with the BRLM may allocate up to 60% of the QIB Portion to Anchor Investors on a discretionary basis in accordance with the SEBI ICDR Regulations (“Anchor
Investor Portior), 33.33% of the Anchor Investor Portion shall be reserved for
10 40%), subject to valid Bids being received from them at or above the Anchor Investor Allocation Price in accordance with the SEBI ICDR Regulations. In the event of under-
subscription or non-allocation in the Anchor Investor Portion, the balance Equity Shares shall be added to the QI8 Portion (other than the Anchor Investor Portion) ("Net QIB
Portion’). Further, 5.00% of the Net QIB Portion shall be available for allocation on a proportionate basis to Mutual Funds only, and the remainder of the Net QIB Portion shall
be avalable for allocation on a proportionate basis to all QIB Bidders, other than Anchor Investors, including Mutual Funds, subject o valid Bids being received at or above the
Issue Price. However, i the aggregate demand from Mutual Funds is less than 5.00% of the Net QIB Portion, the balance Equity Shares available for allocation i the Mutual
Yortion for Further, the SEBI ICDR Regulations read with SEBI ICDR, 2018 and amendments
thereto. States that not less than 35% of the Net Issue shal be availzble for allocation to Individual Investors who applies for minimum application size. Not less than 15°% of
the Net Issue shall be available for allocation to Nornstitutional Investors of which one-thid of the Non-Institutional Portion wil be available for allocation to Bidders with
an application size of more than two lots and up to such lots as equivalent to not more than 2 10.00 Lakhs and two-thirds of the Non-Institutional Portion will be available for
allocation to Bidders with an application size of more than  10.00 Lakhs and under-subscription in either of these two sub-categories of NorInstitutional Portion may be
alocate o Biors 1 h e su<ateqr f Nandnstutone Porton. Sbjct ot va ity of shaes i on-nstonlnvestors ctego he alotment (o czch
,if any, shallbe allocated
, 2018 and as amended. All Potental Bidders,

this regard in Schedule Xil o the I

(
BEING THE REGIONAL LANGUAGE OF DELHI, WHERE THE REGISTERED OFFICE OF THE COMPANY IS STUATED), WITH WIDE CIRCULATION, AT LEAST TWO WORKING nAvs Platf andemaivid Step 2: KYC Verification: Bid locu

PRIOR TO THE BID/ISSUE OPENING DATE AND SHALL BE MADE AVAILABLE TO NATIONAL STOCK EXCHANGE INDIA LIMITED (THE *STOCK EXCHANGE") FOR THE PURPOSE provider (maytake Step 3: Transler of EMD amount m Bidder Giobal EMD Wallet: Dnlmemn line transfe of fund using
OF UPLOADING ON THEIR WEBSITES IN ACCORDANCE WITH THE SEBI ICOR REGULATIONS. NEFT’Trans(er

In case of any revision in the Price Band, the Bid/Issue Period will be extended by at least three additional Working Days aﬂev such rev\s\on in the Price Band, subject to the Platform after complenng Step 1,2and3. Please note mat Step 1 to Step 3 shou\d be completed by bidder well in advance before e-Auction date. 3. To the best of
Bid Issue Period not exceeding ten Working Days. In cases of force majeure, banking strike or similar in writing, x However, -own independent
extend the Bid /Issue Period for a minimum of One Working Day, subject to the Bid/Issue Period not exceedmg 10 Wurkmg Days Any tevision i the Price Band and the revised inquiries on auction and claims/ rights/ dues/ affecting the property, prior to submitting their bid. The e-Auction
Bid Issue Period, if applicable, o the Stock Exch: indicating the change

advemsemem does nn( constitute and wnll r\ol ¢ deemed to consiute any commiment o ) representaton of the bank. Th property is bing sod wit ll the
existing an hether known or unk; bank. The Authorised Ofice/ Secured recitor sall ot be esponsie i any iy for any tird
party c\alms/ rights/ dues. No claim of whatsoever ill b property/ies put for sale. Date of Inspection
will be on orl before 07.07.. leZﬁ 11.00a.m. h)d 00 vm with pnol anpulnlmen\ wlth conlac\ nDs Madhlnar Branch 1”202 98115), Glndlllnaglr Blancll (74570
01584). 5. Bi hall be &understood the te
them. 6. The Bld pnce tobe snbmmed shaH be above the Reserve price & bidders shall improve (helr |urlher offers in multiples of Rs. 10,000/-. 7. It shall be the
pect and sati 2 of the bid. 8. The Earnest Money Deposit (EMD) of the.
9.The Earnest Money Deposit shall not
bear any interest. The stccessful bidder shal have to deposit 25% of the sale price incucing END aleady paid, immediately on acceptance of bid pice by the
before 15th day of sale. The auction sale is subject to confirmation by the Bank. Defauitin deposit of amount
by the successful mdder would entail forfeiture of the whole money, already deposited and property shall be put to re-auction and the defaulting bidder shall have no
claim/right in respect of property/ ammmt 10. Neither the Authorised Officer / Bank nor e-/ Aummn service pmvmer will be held responsible for any Internet Network
problem/Power failure/ any other - Inordertc d- tion
technically well equipped with adequate power back-up etc. for successfully participating in the e-Auction event. 11, The purchaser shall bear the appllcable stamp
duties/ Registration fee/ other charges, etc. and also all the statutory/non-statutory dues, taxes, assessment charges, etc. owing to anybody. 12. The Authorised
Officer/Bank is not bound to accept the highest offer and has the absolute right & discretion to accept or reject any or all offer(s) or adjourn/ postpone/ cancel the e-
Auction or withdraw any property or portion thereof from the aucnon pmceemngs at any stage wnmautassngnmg any reason there for. 13. The Sale Certificate will be
applicant e(s). 14.The sale shall be subject 1o rules/ conditions prescribed

the property

et than Anchor mestors
ofthar espctiv ASEA Accout (s defned hereaier)n whch the oresancing Eid Amaunts wil b bcked by te el Certfed Synmcale e ( SCSBs ) o under
the UPI Mechanism, as the case may be, to the extent of respe Amounts. Investors are to participate in the

(s)
unde( }he it and of Flnanclal Assets and Enforcement of Secumy Interest Act, 2002. Further details/enquiries if any on the terms and

detail, please refer to the chapter ttled “Issue Procedure on page 371.

is being made liance with and in accordance SEBI press release no. PR No.36/2024 dated December 18, 2024 (208th SEBI Board meeting
on "Review of SME framework under SEBI (ICDR) Regulations, 2018, and applicability of corporate goverance provisions under SE8I (LODR) Regulations, 2015 on SME
compenies) to inform the public that our Company is proposing, subject to applicable stetutory and regulatory requirements, receipt of requisite approvals, market conditions
and other considerations, to undertake initial public offering of its Equity Shares pursuant to the Issue and has filed the DRHP dated June 24, 2026 which has been filed with
the Emerge Platform of National Stock Exchange India Limited (‘NSE EMERGE).
This public announcement is made in compliance with pursuant to regulation 247 of the SEBI ICDR Regulation, 2018 along with Notification no. F. No, SEBI/LAD-NRO/
G/2025/233 Gaed March , 2025 and Secules ang Exchange Board of Inia (ssue of Caia and Discloute Requrements) (Amendien) Rguiations, 2025 and

= 015 on SME dditional criteia, the DRHP filed with the NSE EMERGE

shall be made avaiabletothe publicfo comments, f any, for aperiod of at east 21 days, the NSE at
com, and the website of the Company at https//racextrusions.in/, and at the website of BRLM i.e. Jawa Capllzl Senices Prvse Limited st oo, Jawacapitaln (‘BRLM).
Our Company hereby invites the members of the public to give comments on the DRHP filed with Emerge Platform of National Stock Exchange India Limited with respect to
disclosures made in the DRHP. The members of the public are requested to send  copy of their comments to NSE and/or to the Company Secretary and Compliance Officer
of our Company and/or the BRLM at their respective addresses mentioned herein below in relation to the Issue on or before 5:00 p.m. on the 21 day from the aforesaid date
of filing the DRHP with NSE EMERGE.
Investments in equity and equity-elated securities involves a degree of risk and investors should not invest any funds in the Issue urless they can afford to take the risk of
losing their entire investment, Investors re advised to read the risk factors carefully before taking an investment decision in the Issue. For taking an investment decision,
investors must rely on their own examination of our Company and the Issue, including the risks involved. The Equity Shares in the Issue have not been recommended or
approved by Securities and Exchange Board of India (*SEBI'), nor does SEBI g adequacy of the DRHP. Specific atention of the investors
is invited to “Risk Factors" beginning on page 32 of the Draft Red Herring Prospectus
Any decision to invest in the Equity Shares described in the Draft Red Herring Prospectus may only be made after the Red Herring Prospectus ("RHP") has been filed with the
RoC and must be made solely on the basis of such RHP as there may be material changes in the Red Herring Prospectus from the Draft Red Herring Prospectus.
The Equity Shares, when offered, through the RHP, are proposed to be listed on the Emerge Platform of the National Stock Exchange India Limited
For details of the main objects of our Company as contained in ts Association, see * i * on page 212 of the DRHP.
The liability of the members of our Company is limited. For details of the share capital, capital structure of our Company, the names of the signatories to the Memorandum of
Association and the number of shares of our Company subscribed by them of our Company, please see “Capital Structure” beginning on page 86 of the DRHP.

BOOK RUNNING LEAD MANAGER REGISTRAR TO THE ISSUE

tory and

COMPANY SECRETARY AND COMPLIANCE OFFICER

™

L CAPITAL SERVICES

JAWA CAPITAL SERVICES PRIVATE LIMITED
Plot No. 93, First Floor, Pocket 2, Near DAV School,

BIGSHARE SERVICES PRIVATE LIMITED
S6-2, 6th Floor Pinnacle Business Park, Mahakali Caves

Ms. Kajal
Jasola, New Delhi- 110025 Road, next to Ahura Centre, Andheri East, Mumbai, "

e d g g g Company Secretary and Compliance Offcer
el No: +91-11-47366600; Maharashtra - 400093 RAC Extiusions Limited

Email: mbd@jawacapital.in
Investor Grievance Email
investorsrelation@jawacapitelin
Website: www.jawacapitalin

m No.: 491-22-62638200;
o@bigshareonine.com
Websll itps://wwwbigshareoniine.com/

49 KM Stone Delhi Roftak Road, Sampla, Roftak,
Haryana, 124501
Telephone: 91 - 99713|ZZ§9

15 DAYS SALE NOTICE TO BORROWERS / GUARANTORS

The undersigned being the Aumunzed Dmcer of the Bank of India s having ful powers o Issue this nofice of sale and exercise all powers of sale under
janci ts of Security Interest Act, 2002 and the Y .m
in paymemuloutstandmg dues and m\erest wnh the mumhly rest, costand ch: . inrespect. o' he ad Hence,
you under section 13(2) to p d h the
expiry of the 60 days. Therefore, the Authorized Officer In exerclse of the powers conferred under section 13(4) took possession Y of the secured assefs more
particularly described in the schedule mentioned above. Notice is hereby given to you to pay the same as mentioned above. You are at liberty to participate in the

Date: 26.06.2026,

laci

Authorised Officer, Bank of India

Gandhinagar

Pu

Property No. 1 : The property bearing C Master Compound
admeasuring 196.48 sq.Mitr. Made out of land bearing City Survey Ward No.
12, City Survey No. 3585 of Ankleshwar Ta. Ankleshwar, Di. Bharuch with
present and future construction on the land. The sale deed of said property was
registered in the office of sub-registrar, Ankleshwar by sr. no. New No.
798/2004, dated 12/03 2004 [Old No 1783/2001, dated 13‘07/2001] which is
owned by SULEMANKHAN HABIBKHAN SHAIKH. Property No. 2: The
property bearing C Master Compound admeasuring 54.34 sq.Mir. Made out
of land bearing City Survey Ward No. 12, City Survey No. 3585 of
Ankleshwar Ta. Ankleshwar, Di. Bharuch with present and future
construction on the land. The sale deed of said property was registered in the
office of subregistrar, Ankleshwar by sr. no. 1784/2001, dated 13(07/2001
which is owned by ARIFMOHEMAD SULEMANKHAN SHAIKH. Present
owners obtained loan of Rs. 41,75,000/- in words Rupees Forty One Lakh
Seventy Five Thousand only from Capri Global Capital Limited. The mortgage

itle Clearance Certificate
INVITATION FOR EXPRESSION OF INTEREST FOR
DESAI AGRIFOODS PRIVATE LIMITED UNDER CIRP
OPERATING IN FRESH PRODUCE VALUE CHAIN, ESPECIALLY BANANAS
Reg. Office At 27, Ground Floor, Virbhaddra Comples,
Yogoshwar Vada Pav, Station Road, Navsari, Gujarat - 396445

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankrupty Board of
india (Insolvency Resolution Procs

orporate Persons) Rogulations, 2016)

RELEVANT PARTICULARS'
ime of the corporate debtor | Desai Agifoods Private Limited Under CIRP.

along with PAN/ CIN/ LLP No. PAN: AABCD0223G
cn

L630206/1999P 035371
27, Ground Floor, Virbhaddra Compiex
0pp. Yogeshwar Vaca o, Suton Resd,
Navsari, Gujarat - 396445

[ Address of the registered office

[ URL of website
Detalls of place Where majority
of fixed assets are located

37, Ground Floor, Virbhaddra Complex,
Opp. Yogeshwar Vada Pav, Station Roed.
Navsari, Gujarat - 396445

Company 1s operatng In the frésh produce

s

Thstalled capacity of mam

deed of said property was registered in the office of sub-registrar, Ankleshwar products/ services g v g pect et
bysr. no. 3838/2017, dated 12/05/2017. The said loan was paid with interest handiing, packhouses, cold-chair-inked

on dated 10/06/2025 and th of said property inthe d exports.
office of sub-registrar, Ankleshwar by sr. no. 115/2026, dated 02/01/2026. 6. [Quantity and value of main

products/ services sold in last
financial year

Number of employees/ workmen [N

Further detal's Inciuding last [The detalls can be sought from RP by

Afier execution of release deed, we demanded original sale deeds of said
properties from Capri Global Capital Limited, but they explained that the
documents are burnt duc to fire. The present owners will going to get a loan b

from the bank on the said property which will be mortgaged but the original available financial statements. sending an emailon
document with the following details and its registration receipt as per their e o sreie v e o
statement have burnt due to fire.

o[~

10 such risks, please see the section entitled “Risk Factors" on page 32 of the DRHP. Potential investors should not rely on the DRHP filed with the Stock Exchanges for making
any investment decision, and should instead rely on the RHP, for making investment decision.

The Equity Shares have not been and will not be registered under the U.S. Securities Act of 1933 (the °U. S. Securites Act”) of any state securities law in United States,
and unless 5o registered, and may not be offered or sold within the United States, except pursuant to an exemption from, or in a transaction not subject to the registration
requirements of the U. S. Securities Act and applicable U.S. state securities laws.

This announcement has been prepared fo publication i Incia and may ot be re\eased in the United States. This announcement does not constitute an offer of securities

Email: -
77 [Sr.No.| Sale Deed No. Name of Sellers Name of Purchaser 9. [ Eligibility for resolution applicants | The detailed invitation for expression of
Contact Person: Mir. Neeraj Soni / Mr. Anoop K Gupta Contst Prsan: . Sagar Pahare under section 25(2)ih) of the Code | nterest which sl include the cligibilty for
‘CIN: U74140DL2005PTC137680 CIN: U99999MH1994PTCO76534 7982004, dated | Chhotalal Ambalal Patel is available at URL: tesolution applicants under section 25(2)(h)
© Company Secretary and Compli 1 12/03/2004 | through his POA holder Habibkhan Shalkh of the code can be sought from the RP by
Investors can contact our Company Secretary and Compliance Officer, Book Running Lead Manager or Registrar to the an Issue, in case of any pre issue or post issue related 1783/2001, | Narendra Babubhai Pinakin |sending an email on
problems, such as non- receipt of letter of allotment, non- credit of allotted Equity shares in the respective beneficiary account, non-receipt of refund orders and non-receipt 101d No 1783/2001, Chhotalal Patel desaiagrifoodsipe@gmail.com or
of funds by electronic mode etc. dated 13/07/2001) risingsunis
s . ing as presrit . June 24,2026, 2 T784j2001, Chmotall Ambalal Pl T ry—y 0. ‘I;‘s: ‘:;a:"nr Teceipt of expression | 11.07.2026
C Extrusions Limited dated 13/07/2001| _ through his POA holdr | Sulemankhan Shalkh T [ Date of IssUe of provisional It of _|21.072026
onbetalfof the Bomdof ohecios Narendra Babubhai Pinakin || prospective resolution appicants
Sdf- Chhotalal Patel 2. [ Last date for submission of 26.072026
. objections to provisional list
:‘xﬁ:v:;l;l.;::zrzana Company Secretary and Compliance D:.“c’:: So that any third party, bank, nationalized bank, financial institution ete. | |[T3;Date ofissue offral st of 05082026
have any right, interest in the said property or if there is any mortgage, | [|__|prospective resolution applicants
RAC Extrusions Limited is proposing, subject to applicable statutory and requlatory requirements, receipt of requisite approvals, market conditions and other considerations, || | interest or any kind of claim, right, interest ctc. , then inform me within 7 | |[2%-] 93t of sue of nformation 0082026
1o undertake an initial public Issue of its Equity Shares and has filed the DRHP dated June 24, 2026, with Stock Exchange. The DRHP shall be available on the website of the days from the date of publication of this notice, along with written and gksd“:::‘litfgler‘;:l:ﬁz: :‘\::v’:lo
StockExchange e, NSE ot com website of te Company at hits:/acesrusions.n/ and hewebsits of e Book RumingLead Monager o hessue . Jaw3 || documentary evidence. If no such objection s raised within the sipulted et eschdton appieants
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